AHMEDABAD BENCH o
AHMEDABAD o - f

G P. Nn. 113/73(4)/NCLT/AHM/2017%_ .

_. - Coram* Hgn’bie Mr, BIK RA B A BU MEMBER jijICIAL

Hon'ble Ms. MA NOF MA KU ARI, MEM BER JUD--‘ IAL

e, et
......

‘Name of the ‘Campany: ' ' ;,Shunilaji Misr.imafl: '
' ' Vs _
‘Plethico Pharmaceuticals 'Ltd_'. .

Section of the Companies Act:  Section 73(4) of the Compai

. N Ceyasy .u, vuyly *—i-é‘i"*t ,q o . ﬁé\)‘g}uﬁ «  Proet hoigen

..................
Sl e
DL

2. . o . SR S &F Periviiemes /

N B gy A AT,

----------- Learned Ad”’mm Mr. Ralﬁsh Vagh&ﬁ}’a i/b Learned Advocate M. Jayesh Buch

§ present for Petitioner. None presem fm‘ Respondent

T S

e e L R L R TR LR

L Atrequest of Lean ed Ceunsel for petitioner.

| List the matter on 28.11.2017.
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